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Letter No.  1010 / 26       Dated: 08.08.2024 

To, 

 The Registrar, 
Hon’able National Green Tribunal, 
New Delhi. 

Sub:- Compliance of Hon’able NGT order dated 02.05.2024 in OA no. 621/2023 - Dr. Sanjay Kulshreshtha 
vs State of Uttar Pradesh &ors.  

Sir, 

 In refrence to subject matter it is to submit that the operation and maintenance of 36 MLD Sewage 
Treatment Plant (STP) and its associated Main Pumping Station (MPS) was being carried out by Project 
Manager (Unit-35), Construction & Design Services (C&DS), U. P. Jal Nigam (Urban) until 31.03.2024. 
Thereafter, the O&M of the said STPand MPS is being done by Nagar Nigam, Agra. During the period of O&M 
under C&DS, U. P. Jal Nigam (Urban), the monitoring of treated effluent from STP was done by UPPCB and 
the quality of treated effluent was found within the permissible limits. The test reports are annexed 
herewith. 

 Thanking You. 

Encl. As above 

yours faithfully 

 

(R.K. Pankaj) 
Chief Engineer (Agra Zone) 

Endt. no. & date - As above 

Copy to the following for information and necessary action- 

1. Managing Director, U.P. Jal Nigam (Urban), Lucknow. 
2. Joint Managing Director (Urban), U.P. Jal Nigam (Urban), Lucknow. 
3. Chief Engineer (Nagar), U.P. Jal Nigam (Urban), Lucknow. 
4. Adv. Priyanka Swami, Learned Counsel for U. P. Jal Nigam (Urban). 
5. Superintending Engineer, Construction Circle, UP Jal Nigam (Urban), Agra. 
6. Executive Engineer, Construction Division (II), UP Jal Nigam (Urban), Agra. 
7. Project Manager, Unit-35, C&DS, UP Jal Nigam (Urban), Agra. 
  

Chief Engineer (Agra Zone) 
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